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 Notifications  under  sub-section  (4)  of
 section  39  of  the  Delhi  Sikh  Gur-
 awaras  30०७१  ०7]  =

 ()  Hind:  translation  of  the  Delhi
 Sikh  Gurdwaras  (Second
 Amendment)  Rules,  1974,  pub-
 lished  in  Notification  No  F.18/
 7/74-Jdi.  in  Deihi  Gazetic
 dated  the  7th  -_November,  ‘1974.

 (2)  Hindi  translation  of  the  Delhn
 Sikh  Gurdwara  Management
 Committee  (Election  of  Mem-
 pers)  (Amendment)  Rules.  1974,
 published  in  Notification  No.
 F.8(9)/73-JFudt,  in  Delhi
 Gazette  dated  the  l9th  Novem-
 ber,  1974.

 (3)  Hindi  trenslation  of  the  Delhi
 Sikh  Gurdwara  Management
 Committee  (Registration  of
 Electors)  (Second  Amendment)
 Rules,  1974,  published  in  Noti-
 fication  No.  F.8(9)/73-Jud!.
 in  Delhi  Gazette  dated  the  l9th
 November,  974

 [Placed  in  Library  See  No  LT-
 8670/74].

 GuJARAT  GOVERNMENT  ORDERS  UNDER
 GugaRaT  VACANT  Lanps  IN  URBAN
 AREAS  (PROHIBITION  OF  ALIENATION)

 en,  0972

 SHRI  DALBIR  SINGH:  I
 lay  on  the  Table

 beg  to

 (i)  A  copy  of  the  following  Gujarat
 Government  Orders  under  sub-section
 (4)  of  section  7  of  the  Gujarat  Vacant
 Lands  in  Urban  Areas  (Prohibition  of
 Alienation)  Act,  1972.  reac  with  clause
 (c)(iii)  ot  the  Proclamation  dated  the
 “th  February,  974  issued  by  the
 President  in  relation  to  the  State  of
 Gujarat  :—

 (1)  Order  No.  VCT-473/93988-V
 dated  the  l7th  August,  974

 in  the  case  ot  Parnakun}  Co-
 operative  Housing  Society
 Ahmedabad.

 (2)  Order  No.  VCT-973/220/V  dt.
 the  22nd  August,  974  in  the
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 case  of  Shri  Pravinsinh  Bhag-
 vansing,  Village  Andada,
 Taiuka  Ankleshwar,  District
 Broach.

 Order  No.  VWCT-i473/8903-V
 dated  the
 in  case  of

 27th  August,  974
 Sarvashri  Ambalal

 Maneklal  and  Rameshchandra
 Manekalal,  village  Hathijan,
 Taluka  Dascrci,  District
 Ahmedabad.

 Order  No.  VCT-3073/0343-V
 dated  the  4th  September.  974
 in  the  case  of  Shri  D  K.  Mar-
 fatia  of  Surat.

 Order  No.  VCT-473/949i-V
 dated  the  l0th  September,  974
 in  the  case  of  New  Gokulnagar
 Cooperative  Housing  Society
 Limited,  Vatra.  Taluka  Dascroi,
 District  Ahmedabad.

 Order  No.  VCT-I773/!290i2-V
 dated  the  l7th  September,  974
 in  the  case  of  Shri  Triloknagar
 Cooperative  Housing  Society
 Limited.  Baroda

 Order  No.  VCT-773/7528-V
 dated  the  2lst  Sentember,  974
 in  the  case  of  Jai  Jagannath
 Cooperative  Housing  Society
 Limited,  Ahmedabad.

 Order  No.  VCT-3074/i938-V
 dated  the  24th  September.  974
 in  the  case  of  Jay  Gangeshwar
 Cooperative  Housing  Society,
 Limited,  Surat.

 Order  No.  VCT  474/57058-V
 dated  the  26th  September,  i974
 in  the  case  of  Morana  Apart-
 ment  Cooperative  Housing
 society  Limited,  Ahmedahad,

 Order  No.  VCT-473/2l83l-V
 dated  the  Sth  October,  974  in
 the  case  of  New  Alaknanda
 Cooperative  Housing  Society
 Limited,  Vastrapur.

 Order  Na  VGT-i473/  lAgba8-
 dated  the  7th  October,  974  in
 the  case  ct  Shri  Raidecy  Co-
 operative  Housing  Society
 Limited,  Ranio  Taluka  city,
 District  Ahmedabad.
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 २१2)  Order  No,  VCT  473/97996-V
 date  the  8th  Ovtober,  1974
 in  the  case  of  Nav  Rachna
 Cooperative  Housing  Society
 Limited,  Ahmedabad.

 (33)  Qrder  No.  VCT-3274/33973-V
 dated  the  9th  October,  974  in
 the  case  ot  Sarvashn  Hiri
 Jesang  and  Lavi  Ratna,  Nans-
 Kerala,  Taluka  Vadhvan,  Dis-
 trict  Surendranagar

 (4)  Order  No  VCT-2473/9i000-V
 dated  the  l0th  October,  7974  mm
 the  case  of  Krishn  nagar  Co-
 operative  Heunny  Society
 Limited,  Nadiad.  District  Kane

 (15)  Order  No,  VCT-2473/58733-V
 dated  the  10th:  October,  974  in
 the  case  of  Shn  Babarbhu
 Gamrbhai,  Ramnagar,  Taluka
 Anand,  District  Kaira.

 (lo)  Order  No  VCT  (2874,  390U6-V'
 dated  the  3009  October,  974  in
 the  case  of  Shri  G.  M  Chuda-
 sama  of  Rayjk  at

 (’7)  Order  No
 dated  the  !0th
 in  the  case  of  Kalyan  Co-
 operative  Housing  Society
 Lamited  Unpleta,  District  Ra’
 kot

 VCT-2873/5i4-V
 October,  974

 (i8)  Order  No  VCT  30747  70963  V
 jated  the  10th  Ortober,  174  in
 the  case  of  Shrimat)  Savitaben
 Maganlal  Nyak  Kaclodara
 Taluka  Palsana,  District  Sura

 (ig)  Order  No  VCT-I773/l09260-V
 dated  the  0th  October,  1974  i"
 the  case  of  Swamibagh  Co-
 operalive  Housing  Society
 Limited,  Mamalour  Taluka
 Baroda

 (20)  Order  No  VCT-474/69000-V
 dated  the  14th  October,  974  in
 the  case  of  Husem  Cooper.-
 tive  Housing  Society  Limited.
 Vejalrpur,  Taluka  city,  District
 Alhmedabad,

 (21)  Order  No.  VCT-3074/87437-V
 Mated  the  I5th  October,  O14  in
 ‘the  case  of  Shri  Bhikhubha:
 Maribkai  Desei,  Antroli,  Taluka
 Palaana  District  Surat,

 fy
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 Order  No  VCT  474/8i2033-V
 duted  the  l5th  October,  2974  tn
 the  case  of  Shri  Kashihai  Da-
 babhm  Patel  of  Shahwade  and
 others,  Shahwad:  Taluka  city,
 District  Ahmedabad.

 Order  No  VCT  2874/23730-V
 dated  the  15th  October,  974  m
 tue  case  of  Tul  Nagar  Co-
 operative  Housing  society  (pia-
 posed)  Ratkot
 Order  No  VCT-SR/595/72
 dated  the  12th  August,  ‘W474
 aun  the  case  of  Shri  Nanubhar
 Jethabha:  Patel,  Ahmedabad.

 Order  No  VCT-SR/I92/7%  dated
 the  !7th  August,  1974  in  the

 Case  ot  Shi  Gulmuuma'l
 Kadurbha,  Ahmedavad

 Orde;  No  V\CT/SR,  .57  7०
 dated  the  27th  August,  974  in
 the  case  of  M/s  Bhagvat  Priro-
 cums  Ahmedabad

 Oreer  “eo  VOCT/SR  4204/73
 date  the  lith  September.  ery
 in  the  case  of  Laxmi:  Coopera-
 tive  Industmal  Estate  Lariter,
 Ahmedabad

 Order  No  VCT/SR/36/73  dated
 the  l4th  September,  974  m  the
 tase  of  M/s  Best  Pharmaccul:-
 culs  and  Chemicals  Factory
 Ahmedabad

 Order  Na  VCT/SR/27/75
 dated  the  l3th  September,  l474
 in  the  case  cf  Ganesh  Copera-
 live  Industrial  Estaic,  Ahmed.
 bad

 Order  No  VCT/SR/i32/7(3)
 dated  the  2lst  September,  1974
 in  the  case  of  Kalpa  Vraksh
 Theater  Private  Limited,  Ah-
 medabad

 Order  No.  VCT/SR/46/7(3)
 dated  the  25th  September,  1974
 m  the  case  of  Shri  Bhikhabhai
 Somnath  Pate]  of  Ahmedabad

 Order  No,  VCT/SR/33/7(3)
 dated  the  26th  September,  974
 in  the  case  of  Vikram  Vikash
 Mandal  Owners’  Association,
 Ahmedabad.
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 (33)  Order  No  VCT/SR/56/73  dated
 the  30th  September,  974  in  the
 case  ct  Shrimat:  Asharafu-
 nanisha  Begam  Tale  Mohamed
 Khanj:  Vinzol,  Talvka  Dascroi,
 District  Ahmedabad

 QQ  Order  No.  VCT/SR/56/7(3)
 dated  the  5th  October,  974  in
 the  case  of  Har  Om  Enterprise,
 Ahmedabad

 (35)  Order  No  VCT/SR/55/74
 dated  the  5th  October,  974  in
 the  case  of  Nikun)  Traders,  Ah-
 medabad

 (36)  Order  No  VCT/SR/59/73
 dated  the  llth  October,  974  in
 the  case  of  Rexroth  Maneklal
 Industries  Lamited  Ahmeda-
 bad

 (37)  Order  No  VCT/SR/i45/7(3)
 dated  the  2lst  October,  974  in
 the  case  of  Shreeji  Corporation
 Ahmedabad

 (38)  Order  No  VCT/SR/9/74  =  at
 the  3th  September  3974  m  the
 case  of  Baroda  Industrial  Deve-
 lopment  Corporation  Lid
 Baroda

 (39)  Order  No  VCT/SR/57/74  dt
 the  27th  September,  974  in
 the  case  of  Shr  Sidhanath
 Mahadev  Trust  Chham  Ta’uka
 Baroda

 (40)  Order  No  VCT/SR/58/74,  dt
 the  27th  September  4974  in  the
 case  of  Shn  shivratn  Parna
 Trust  Chham  Taluka  Baroda

 (41)  Order  No  VCT  /SR/3/74
 dated  the  5th  October  ॥974  in
 the  case  ot  Baroda  Productivity
 Coune:l  Barada

 (42)  Order  No  VCT/SR/59/74  dt
 the  5th  Ortober  3974  in  the
 ease  of  Shri  Bhikabha)  Kilabhat
 Girana  VV  Bhilapur=  Taluka
 Dabhai

 (43)  Order  No  VCT/SR/6/74
 dated  the  i4th  October,  1974  in
 the  case  of  Noble  Rubber  In-
 dustnes,  Baroda
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 (44)  Order  Ne  VCT/SR/43/70  dt
 the  3709  August,  34974  in  tee
 case  of  Shri  Parshottamdss
 Pranjivandas,  Surat

 (45)  Order  No  VCT/SR/44/74,  at
 the  ह:  August,  1974  in  the
 case  of  Shri  Chandrakant
 Pranjivandas,  Surat

 (48)  Order  No  VCT/SR/42/74  dt.  tite
 705  August,  974  in  the  cass  of
 Shri  Pramodkumar  Pranjivaa-
 das,  Surat

 (47)  Order  No  VCT/SR/36,74  dt  the
 2ist  August,  974  in  the  case  of
 Matsui  Mills,  Bombay

 (48)  Order  No  VCT/SR/47/74  at
 the  lth  September  974  m  the
 case  of  Shr:  Dahyagir  Manigist
 Gosa,  Vankaneda  Taluka
 Palsana,  Distt  Surat

 (49)  Order  No  VCT/SR/45/74,  dt
 the  lith  September,  974  im
 the  case  of  Shrimati:  Motan-
 ben  Ishwarlal  Gandhi  Surat

 (50)  Order  No  VC'T/SR/58/74  8६
 the  12th  September  974  im
 the  case  of  Shm  Ram  _Indus-
 trial  Coop  Services  Someiy
 Ltd  surat

 (5!)  Order  No  VCT/SR/76/74  dated
 the  9th  October  वक्4  in  the
 case  of  Sarvagnik  Education
 Somety,  Surat

 (52)  Order  No  CG/VCT/SR/3}/74
 dated  the  3lsi  August  974  in
 the  case  of  Asp:  Agro  Equipment
 Private  Lit  Antalia  Taluka
 Gandevi

 (53)  Order  No  TNC/VCT/SR/257/
 WS  8336  dt  the  4th  August,  4974
 in  the  case  of  Shri  Nileshkumar
 Kanaksing  Solanki

 (54)  Order  No  TNC/VCT/SR/268/
 WS-8423  dt  the  2th  August
 i974  in  the  case  of  Shri  Gor-
 dhanbha:  Ambalal  Patel  Chik-
 hodra

 (55)  Order  No  TNC/VCT/SR/267/
 WS  842  dt.  the  i4th  August,

 74  in  the  case  of  Yinodbdhar
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 Ravpbhai  Patel  Vallabh  Vidh-
 yanagar  Taluka  Anand

 (86)  Order  No  TNC/VCT/SR/269/
 WS-8535  dt  the  i6th  August
 i974  in  the  case  of  Manibha:
 Ranjibhai  ang  others  Shekhadi
 Taluka  Petlad

 u57)  Order  No  TNC/VCT/SR/70/
 WS-6448  dt  the  16th  August
 74  an  the  case  of  Charutai
 Vidyarrandal  Vallabh  Vidya-
 nagar

 «58)  Order  No  TNC/VCT/SR/.99
 dt  ३9४  August  974  in  the  case
 of  Cayto  Pvt  Lid  Anand

 439)  Order  No  TNC/VCT,  ‘SR/?80 /  280
 WS-8566  dt  20th  August  974
 in  the  case  of  Sabarmat:  Ach
 ram  Gaushaia  Trust  Bria)

 460)  Order  No  TNC/VCT/282  WS
 8582  dt  20th  August  974  in
 the  case  of  Maganbha:  Budhi
 bhai  Chaklashi  Pati  Nadiad

 t6])  Order  No  TNC/SR/58-6040  di
 20th  August  1974  in  the  cas
 of  Ramanlal  Amratla  Patel
 Cambay

 467)  Order  No  TNC/VCT  SR/2:8
 WS  8482  dt  the  26th  Septemver
 1974  in  the  case  of  Ottambha
 Dahyabhal  Solanki  and  others

 of  Kenavi  Taluka  Nadial

 463)  Order  No  TNC/VCT/SR/L97
 WS-9077  di  the  jrd  Octoler
 1974  in  the  «as  of  Shir  Mam
 bhai:  Bacharbhai  Uttarsanda

 464)  Order  No  TNC/VCT/SR/Ii  !
 WS  9283  dt.  the  24th  October
 974  in  the  case  of  Ravyibhu
 Ashabha  Patel  Dabhan
 Taluka  Nadiad

 465)  Order  No  TNC/VCT/SR/2)3/
 WS/9239  dt  the  24th  October
 974  in  the  case  of  Dahvabhu
 Bha'albha!

 ९6)  Order  No  VCT/RB/7(3)  dt  the
 l4th  October  4974  an  the  case

 of  Rajabhai  Maragbhal  Shah
 Jamnagar

 467)  Order  No  Land  @)  (0)  300  dated
 the  2ard  Sepienher  3974  in  the
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 case  of  Vallabhripa  Induetres
 Veraval,  District  Junagadh

 (68)  Oder  No  Latid  (2)-(€)  4808  dt
 the  5th  October,  1974  in  the  case
 of  JK  Export  Industries  Juna-
 gadh

 (69)  Order  No  Vacant  Land  case
 No  23  dated  the  Zist  August
 974  in  the  case  of  M/s.  Petidat
 Qil  Cake  Industnes,  Tyheraji

 (70)  Order  No  Vacant  Land  case
 No  42  dt  the  jist  August  i974
 In  the  case  of  Smt  Juyaben
 Narnbhat  Patel  Upleta

 (1)  Order  No  Vacant  Land  case  No
 43  dt  the  26th  September,  974
 m  the  case  of  M/s.  Maruls
 Abreshive  Industries,  Upleta

 (72)  Order  No  LND/I/WS/279/74
 dated  the  22nd  August  1974  ir
 the  case  of  Bhagyodaya  Cottom
 Ginning  and  Pressing  Factory,
 Dharangadhra  Distt  Surendra-
 negar

 (73)  Order  No  VCT/W/3438  dt  the
 7th  October,  974  in  the  case  of
 M/s  Wellknown  Engineemng  &
 Foundary  Surendranagar

 (74)  Order  No  VCT/W/3494  dt  the
 lth  October  974  in  the  case  ; of  Bhagyoday  Ceramic  indus  ;

 times  Surendranagar

 (75)  Order  No  Jamin  1-27774  dt
 the  9th  October  1974  i,  the!
 case  of  Kunbhar  Raghavbhai'
 Icthabhal  Betad

 {76)  Order  No  BKP-VCT-26]  /T4
 dt  27th  August  4974  in  the  case
 of  Shr  Narottam  Kalyany
 Thacker  and  others

 (77)  Order  No  Bhum/VCT/ 3405
 dt  the  26th  August  974  in
 the  case  of  Bhanu  Industries
 Broach

 (78)  Order  No  Bhum:  VCT  3008  dt
 the  6th  Seotember,  974  in  the
 case  of  Shr  Bupsidrd  Shane
 hai  Uber  Taluka  Jertbusar,
 Distt  Broach
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 th  Order:  No.  “Land/NA/WS/I22!
 dt:  the  8th  August,  974  in  the

 rue:  CQme-of  Agro  Alloys  Manufac-
 faring  Co,  Mehsana,

 (80)  Order  No,  LND/NA/240  dt.
 the  20th  August,  “1974  in  the
 case  of  Manilal  Nathalal  Patel
 and  others,  Uniha  Taluka,
 Siddhpur.

 (8i)  Order  No.  LND/NA/WS  2372  dt.
 2Ist-  August,  974  in  the  case  of
 Saraswati  gahakar  Corporation.

 ta)  Order  No.  LND/NA/WS/2940
 dt.  the  6th  September  974  in
 the  case  of  Mehsana  Taluka
 Coop.  Cotten  Sales  Ginning  and
 Pressing  Soc.  Mehsana.

 (83)  Order  No,  LND/NA/Ii55_  dt.
 Sth  September,  974  in  the  case
 of  Gajanan  Engineering  Works
 &  Gajanan  Tubewell  Co,  Unzz,
 Taluka  Sidhpur.

 (84)  Order  No.  LND/NA/WS-2666  dt.
 the  479  September,  974  in  the
 ecasce  of  Shri  Mohanbhai  Ray-
 chandbhai  &  others,

 (85)  Order  No,  LND/NA/WS/2985
 dt.  the  28th  September,  974
 in  the  case  of  Shri  Tribhovandas
 Duwarkadas  &  others,

 (ii)  A  statement  (Hindi  and  English
 versions)  showing  (i)  reasons  for  de-
 lay  in  laying  the  above  Orders  and

 Gi)  for  not  laying  the  Hindi  versions
 .  thereof,

 [Placed  in  Library.  See  No.  LT
 8671/74],

 PERSONAL  EXPLANATION  BY
 MINISTER

 "THE  MINISTER  WITHOUT  PORT-
 FOLIO  (SHRI  UMA  SHANKAR  DIK_
 SHIT):  Bir

 “ow
 weg  लिखे

 (बावत) :
 है

 यह  क्‍या  हो
 स्वाइन  हॉफ  अत्र  है  1

 ब्यान  महोदय  ,  न्बीधिते  जी  गये  क्ति गत
 स्पष्टीकरण  के  हिए  सदन  के  सामने  बहुत
 विनो  केबाद  आए  हैं।  लेकिन  यह  स्पष्टीकरण
 'जिस नियम  के  तहत  कर  रहे  हैं  ह...  नियम  में

 लिखा  क्या  है  ि  ६...  केबल  उत  के  कार  जो
 वियोग  लबादा  हुआ  है  उसी  के  ऊपर  स्पृष्टो-

 ऋरण  दे  सं५:तेहैं।  मैं  ने  कोई  व्यतीत  अ्भिवोद

 नहीं  लगाया  भा  1  मैंने  यह  नहीं  कहा  था
 कि  बह  पैसा  उन्होंने  लिया  मैंने  कहा  था
 कि  कांग्रेस  पार्टी  के  लिए  रिया  |  दीक्षित

 जीबुरानमारनें।  मैंने उनकेलिए  नहीं कहा।
 इसलिए  उसी  के  बारे  में  वह  व्यक्तिगत
 स्पष्टीकरण  दें।  मैं  आप  का  यान  दिवस  को
 शोर  खींचता  चाहता  ह्  पा  कि  मुझ  वह  बयान
 दिखाया  नहीं  गया  है  ।

 The  MINISTER  WITHOUT  PORT-
 FOLIO  (SHRI  UMA  SHANKAR  DIK-
 SHIT):  Mr.  Deputy  Speaker,  Sir,  with
 your  permission  I  wish  to  explain  the
 correct  positio:.  regarding  allegations
 made  against  me  in  this  House  by
 Shri  Madhu  Limaye  on  2nd  Decem-
 ber,  i974.  The  allegations  are
 haselesg  and  incorrect.  Shri  Madhu
 Limaye  alleged  that  I  hai  demanded
 a  sum  of  money  from  the  Chairman  of
 British  India  Corporation,  that  |  maae
 an  approacn  to  Smt.  Bajoria,  that  a
 sum  of  Rs.  70  lakhg  in  tlack  was  hand-
 एज  over  by  Shri  P.  C,  Jain  of  BIC  to
 “the  Congress  Leader”  and  that  some
 money  had  algo  been  sent  for  the
 Congress  Party  in  response  to  a  call
 made  by  me.  Shri'Madhu  Limaye  aiso
 insinuated  that  ag  a  coms.ceration  four
 such  payments  I  imfluenced  the  Gov--
 ernment  of  India’s  attitude  to  the
 question  of  extension  of  ‘tenure  of
 certain  officers  of  the  British  India
 Corporation.

 Sir,  it  is  totally  untrue  that  I  had
 contacted  the  Chairman  of  the  BIC  or
 Smt.  -Bajeria  at  any  time  for  any
 donation  in  any  capacity  or  that  any


